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O R D E R 
 

Delivered by Hon’ble Mr. Rakesh Sagar Jain, Member-J 
 Even in the revised call, none for the applicant. Shri Rishi 

Kumar, learned counsel for the respondents is present.   

 
2. After perusal of the earlier order sheets, it transpires that the 

applicant’s counsel was not present.  It seems that the applicant 

has lost interest to pursue his O.A.  Accordingly, the O.A. stands 

dismissed in default and for non-prosecution. 

 
 
 
          Member- A                                        Member- J  
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